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IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI, SPECIAL BENCH (COURT - II)

Item No. 264

124(ND)14
IN THE MATTER OF:
Jasmohan Singh 35 Ors. Applicant/Petitioner
Versius
M/s. Walco Engineering Ltd. Respecndent

Unde:ir Section: 39'7/398 of Companies Act 2013

Order delivered on 14.12.2020

CORAM:

SHiki. 5. S. V. PRARASH,
HOI’BLE ACTG. PELSIDENT

SHRI. L.M. GUPTA,
HON’BLE MEMBER {'{£CHNICAL)

PRESENT: Avinash Sharma, Advocate for Administrator
ORDER

List on 0%.03.2021.

ST

(B. S. V. PRAKASH KUNMAR)
ACTG. PRESIDENT

s d

(L.N. GUPTA)
MEi4BER (TECHNICAL)




